Ol TEM NO. 3 COURT NO. 1 SECTI ON X'V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A  NO 2 INCVIL APPEAL NCS. 150-151 COF 2001

M'S. BHAGMTI PRASAD PAWAN KUMVAR Appel | ant (s)

VERSUS

UNION OF | NDI A Respondent ( s)

(For early hearing and office report)

Date: 10/04/2006 This matter was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE ARUN KUMAR

HON BLE MR JUSTI CE DEVI NDER KUVAR JAI N

For Appellant(s) M. Rajiv Mehta, Adv.

M. B. Aggarwal, Adv.

For Respondent (s) Ms. Shil pa Singh, Adv.

Ms. Anil Katiyar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

List the civil appeals before a Bench hearing regular matters



t he ensui ng sumrer vacati on.

The interlocutory application is disposed of.

[ T.1. Rajput ] [ V.P. Tyagi

A R-cumP.S. Court Master

]



